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PREFACE

This Manual contains Acts and Rules relating to Salaries, Allowances, Medical

Facilities besides other amenities available to the Presiding Officers, Ministers, Leader of

Opposition and the Members of Punjab Vidhan Sabha.  The Punjab State Legislature

(Prevention of Disqualifications) Act, 1952, Constitutional Provisions regarding

Disqualification on Ground of Defection, Disqualification on Ground of Absence from

Meetings of the House, Rules regarding Resignation of Seats in case of Election to more

than one in a House and Removal of Member from the Membership of the Committee on

Ground of Absence from the Meetings of the Committee have been included in the 4th

edition of this Manual.  All these Acts and Rules have been compiled in this Manual for the

convenience of the Members and the Legislature Secretariat for official use.  Hence, this

publication.  These Acts and Rules have been updated.

The list of Governors, Hon'ble Speakers, Deputy Speakers of Punjab Vidhan

Sabha, Chief Ministers and Secretaries alongwith the period for which they remained as

such, has been included in the present volume.

The various amendments in the Acts and Rules after the publication of the third

edition of the Punjab Vidhan Sabha Manual in 2007 have necessitated the publication of

this 4th edition for the convenience of the Members.

A brief of the facilities available to the Members has also been included in this

edition.

It is hoped that this manual would serve as a handy guide in regard to the  Salaries,

Allowances, and amenities available to the Members of the Punjab Vidhan Sabha alongwith

other relevant constitutional provisions.

Any suggestion for the improvement of the publication will be gratefully

welcomed.

Chandigarh SHASHI LAKHANPAL MISHRA,

6th  July, 2018. SECRETARY.
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